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RE. STRIKE BY EMPLOYEES OF
RESERVE BANK OF INDIA

SHRI DINEN BHATTACHARYYA
(Serampore) Under Rule 377, I
wish to raise the following matter
of urgent public importance

“The employees of the Reserve
Bank of India are holding country-
wide demonstrations including one
day strike today, that 1s, April
10, 1873, against various schemes
mtroduced by the Bank including
mstallation of computers which
would result in elimination of jobs
and agamst new methods adopted
for destruction of notes contrary
to the normal rules giving rise to
wide scope of fraud and also seri-
ously affecting future job poten-
t1al. Serious resentment has also
expressed by the employees agamst
the transfer of employees to other
banks.”

My request to the Minister through
you is to immediately take up the
issue, otherwise there will be all India
projonged strike on this issue. The
Minister should take note of this situa-
tion which is developing throughout
the country,

(Interruptions)
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RE MODE OF ADDRESSING THE
SPEAKER
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MR. SPEAKER: Order, Order. Both
of you please sit down.

SHRI LILADHAR KOTOKI (Now-
gong): Mr. Speaker, Sir, yesterday....
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SHRI PILOO MODY (Godhra):

What 1s the final decision on the
‘Speaker’?
MR. SPEAKER: I thing the word

should be retained as ‘Speaker’. In
case you want to use a word in your
own language, the only word that
should be approved should be the
word in the national language and not
in regional languages.
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SHRI PILOO MODY: It appears the

three words approved are; Sansad
Adhyaksh, Speaker and Espeaker,
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Speaker

SHRI S A SHAMIM Adhyaksh 1s
used 1n Parhament that has special
significance, just as we use speaker
Speaker does not mean an ordinary
speaker Therefore Adhyaksh 1s cor-
rect and we should not add Sansad to
that word
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SHRI PILOO MODY Even in Gua-
rat1 1t 1s a bad word

MR SPEAKER Speaker or Sansad
Adhyaksh

SHRI P G MAVALANKAR (Ahme-
dabad) What have you to say Sir,
about the telephone difficulties expen-

DG Min, of
Irng & Power

enced by the former Speaker Sardar
Hukam. Singh?
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SHRI S A SHAMIM He had been
chargeq ten times

MR SPEAKER If the ex-Speaker
says 1t has happened, 1f he writes to
the Minister, the Minister can exa-
mine it (Interruptions)

SHRI S A SHAMIM 1Is there no
protection to Sardar Hukam Singh?

MR SPEAKER I shall go to him
personally and enquire about it,

1317 hrs,

DEMANDS FOR GRANTS, 1973-74—
contd

MINISTRY OF IRRIGATION AND POWER
CONTD

SHRI LILADHAR KOTOKI (Now-
gong) Yesterday, I was dealing with
shortage of power and I mentioned
that the per capita consumption of
electricity 1n India in 1970-71 assessed
at 9 kwh 1s dismally low compared
to the pen capita consumption of
4013 kwh 1n America I also mention-
ed that four figures of per capita con-
sumption are low, they are staggaring-
ly low 1n some parts of the country
May 1 substantiate it with some
figures” In 1970-71 the per capita
consumption 1n Assam happened to
be kwh Andhra 55, MP 55, Rajasthan
46 UP 58, Bihar 65 and on the higher
side Maharashtra 157, Punjab 144,
Tamilnadu 132 West Bengal 115,
Gujarat 135 It shows how uneven it
15 our country itself T raise this
point to remind the planners of what
they should do when they talk of re-
moving imbalances in the country

SHRI P G MAVALANKAR (Ahme-
dabad) On a point of order May 1
seek your guidance? Cut motions in
respect of the Ministry of Irrigation
and Power were moved at the fog end
of the debate yesterday Would you
therefore kindly permit us to move
cut motfons at this stage because we
could not do so yesterday?



